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Defective Sleepers

*142. Shri Ram Krishan Gupta: Will
the Minister of Railways be pleased
to refer to the reply given to Starred
Question No. 49 on the 17th ivovem-
ber, 1959 regarding defective oak
sleepers supplied by a foreign firm
and state: ’

(a) whether Government have since
received the reply from the suppliers;

(b) if so, the nature of reply receiv-
ed; and

(c) the action taken in this regard?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes, Sir,



907 Written Answers

(b) The suppliers have attributed
the defects noticed to alleged non-
acceptance of certain suggestions from
them regarding the seasoning and the
treatment of the sleepers.

(c) The plea of the suppliers has
been rejected and they have been ask-
ed to replace the sleepers which Lave
developed cracks in accordance with
the terms of the contract agreement.
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Broadcast of ALR. news and musie
in trains

o144, Shri P. G. Deb:
{Dr. Ram Subhag Singh:

Will the Minister of Rallways be
‘pleased to refer to the reply given to
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Starred: Question No, 1028 on the 9th
March, 1959 and state:

(a) whether any steps have since
been taken to broadcast A.LLR. news
and music in running trains;

(b) it so, in which trains it will be
introduced first; and

(c) what ig the total cost sanctioned
for this new amenity?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and
(b). Yes Sir. It hag been decided, on
an experimental basis, to relay All
India Radio’'s news bulletins and to
play tape-recorded orchestral and
instrumental music in the coacheg of
one of the rakes of the Air-Condition~
ed Express trains equipped with
‘Public Address System’ and running
between Horwah-New Delhi-Madras.

(c) The cost for the new amenity,
exclusive of the Public Address Sys-
tem which already exists, is about
Rs. 1000.

Delhi’'s Water Supply

*145. Shrl Rameshwar Tantla:
* \ Shri Ram Krishan Gupta:

Will the Minister of Health be
pleased to state:

(a) whether it is a fact that the
Union Government have requested the
Punjab Government to release wuter
from Western Jamuna Canal with a
view to stabilising Delhi's water
supply; and

(b) if so, what is the progress made
so far in this connection?

The Minister of Health (Shri
Karmarkar): (a) Yes, Sir.

(b) The matter is still under consi-
deration of the Government of
Punjab.





